
IN the: central AOr^INlSTRATlVE TRIBUNAL
principal bench : NEU DELHI

C.P. No.262 of 1996

in

O.A. Ne.622 of 1995

This ths 24th day of 3anuary,1997.

HON'BLE SHRI S.R. ADIGE, F.EPBER(A).

HON'BLE 0R.A.VE0A9ALLI, FENBER(3) .

Daibir Singh
S/o Lats Shri Raghunath Singh
R/o 2» Battery Lana
Rajpora Road»
Oaihi.
(Nona for the applicant)

Varaua

1* Shri V.K, Agarual
General nanagar
Northern Railyay
Baroda Houaa»
New Delhi

2« Shri I.P.S. Anand
Divisional Railway Fanagar
Northarn Railway,
Stata Entry Raad»
Naw Dalhi«

Applicant

(By Advocata Fra.B.Sanita Rao)l
Raapondanta.

ORDW(Oral)

1, Applicant allagea non-iaplanantation of

tha Tribunal's judganant datad 3.6,96 in 0.A.622/95

Jaibir Singh Va, y,K, Agarwal A Ore,

2. By tha aaid juc^jaaant, raapandanta wara

diractad to take tha applicant back in sarvica

forthwith as Bunglow Khalaai and post hia with any

oth.r officr otta.t th,n th. officr ylth ybo. h.
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was eariiar appointed, subject to the decision of

tha rull Bench refarrad in the said judanant, it

was further made claar. that tha applicant is not

entitled to back wag as.

Sunita Rao, osunsel for the respondents

has inv/itadour attention to respondants' order dat^d

30.12.95 copy of uhich takan on record, .hereby tnn
applicant has haen appointad as Qataman, Operating
Branch, New Oelhi Division.

4. It is perhaps for the reasun that none
has appeared for the applicant awan cn the second
call,

5. there is none to press the q: , the s^a
13 dismissed and noticas to respondents are dischsrgad.

(  OS.A.VEDAWLLl') (
"WSEAO). '
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